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22.06.2007

OA No. 215/2007

- Mr. P.N. jatti, Counsel for applicant.

On the request of the l2arnad co nsel for th i

it on 05.07.2007. PHRiSEl o he applicant, fist

u(/

- 3.P. SHUKLA}

' | | | MEMBER (A)

AHQ |

 05.07.2007

- OA No,215/2007

T

- Mr. P.N.:Jatti Counsel for appllcant.

- Heard the learned counsel for the applicant. - He -
seeks permission to withdraw this OA as the same
does not fall under the ]urlsdu:tion of this Trlbunal
Permission granted.

The OA is dismissed as having been withdrawn..l._

.

MEMBER (A)




